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Water & Effluent Treatment

ISP Kalisindh Ph-1 MLIS

Adjacent to Indore-Bhopal Road,
Village: - ArniyaJagir, (Bhonrasa)
Teshil — Sonkatch, District — Dewas,
Madhya-Pradesh, Pin Code — 455115
www.Lntecc.com

@ LARSEN & TOUBRO

LTCD/MPLWS/WET/KALI/2024-25/005 Date: 08.04.2024
By Registered Courier/Speed Post

To,

The Regional Director,

Central Ground Water Board, North Central Region,
Dept. of Water Resources, River Development

& Ganga Rejuvenation, Ministry of Jal Shakti,
Government of India

Having office at: Block 1 Fourth Floor,

Paryavas Bhawan, Jail Road,

Bhopal - 462011

Subject: Reply to Show Cause Notice bearing File No. -1-8/NCR/TS/SCN/38 dt. 13.03.2024

Dear Sir,

The captioned Show Cause Notice dated 13.03.2024 has been received by Larsen & Toubro
Ltd. (“L&T”) on 28.03.2024, seeking explanation regarding withdrawal of groundwater. In
view thereof, L&T is submitting its Reply to the captioned Notice as hereunder:

1. Pursuant to Award of Tender dated 19.04.2018 by Government of Madhya Pradesh,
Narmada Valley Development Department (“Employer”), L&T is executing the work
of development of state irrigation infrastructure for ISP Kalisindh Phase 1, Micro Lift
irrigation scheme to irrigate 100000 Ha (in words One Lakh Hectare) command areas

Q\ " of Dewas, Shajapur, and Sehore District as a solution to address the farmers issue of
@r"P water scarcity for irrigation in this area (“Project”). The Project pertains to

implementation of irrigation infrastructure and improving the economic conditions of

Licence No +CIN =199999MH1946PLC004768

L&T Construction — Water & Effluent Treatment is a brand of Larsen & Toubro Limited
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the farmers. L&T had obtained requisite environmental clearances, forest clearance and

drawing approvals from relevant authorities and commenced the Project on 07.05.2018.

2. The infrastructure projects such as Kalisindh Irrigation Project, as specified by
Narmada Water Dispute Tribunal (“NWDT”), are designed after seeking due

permissions from all the concerned authorities/Employer.

3. The extracted water is being utilized for drinking water purposes for the employed staff
and workmen/labour during the construction stage of the Project and will also be
required in future during the Operation Stage, for the staff/workmen who will be
handling the maintenance and operation of irrigation project pumps at Intake Complex

(i.e., place consisting of Pump House 1 and Pump House 2).

4. In this regard, it is pertinent to note the exemption provided in the Notified Guidelines
to regulate and control ground water extraction in India dated 24.09.2022, amended on
29.03.2023, issued by the Ministry of Jal Shakti (“Guidelines”), which has a
retrospective effect. The Guideline clearly states that, “All Industries/ Mining projects
/ Infrastructure Projects drawing ground water only for drinking / domestic purposes
upto 5 Cum/ day in all assessment units” are exempted from seeking No Objection

Certificate.

5. Placing reliance on the above exemption, it is reiterated that Para 1.0 will squarely apply
with respect to the present infrastructure project where L&T clearly falls in the
exempted category. Till date, the groundwater extracted has been entirely used for the

required purposes.

Registered-Office: L&T House, N. M. Ballard Estate, Mumbai - 400 001, INDIA
Licence No.: CIN — L99999MH1946PLC004768
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6. Therefore, withdrawal of groundwater by L&T is not illegal as L&T falls within the
exempted category in terms of Para 1.0 of the Guidelines. L&T reaffirms its
commitment to safeguard and preserve the environment at all costs. It is emphasized
that L&T has no intention of disregarding any regulations or engaging in activities that

could harm the environment or local communities.

7. Considering the above explanation, it is kindly requested to withdraw the Show Cause

Notice dated 13.03.2024.

Regards,

CE:

(1.) Executive Engineer (Division No. 32), Narmada Valley Development Authority, DN.
No. 32, Barwaha, District — Khargone, Madhya Pradesh

(2.) Collector/ Deputy Commissioner/District Magistrate, Collectorate, Gomti Nagar,
Dewas, Madhya Pradesh, 455001

(3.)Member Secretary, State Pollution Control Board, Concern — Shri Chandra Mohan
Thakur, M.P. Pollution Control Board, E-5, Area Colony, Paryavaran Parisar, Bhopal,
462016

Registered Office: L&T House, N. M. Ballard Estate, Mumbai - 400 001, INDIA
Licence No.: CIN — L99999MH1946PLC004768
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Annexure - 3

SITE INSPECTION PROFORMA FOR VERIFICATION OF COMPLIANCE OF CONDITIONS OF
NOC BY INDUSTRIES/ INFRASTRUCTURE/ MINING PROJECTS/ URBAN WATER SUPPLY

AGENCIES
. 3 ~ V tayy
1 Name of ground water user Lé’\lvh“ﬂ & Tuarthn M@ TP K‘LL‘CM 7L£LM :&i)
2 Industry/infrastr,l\J{ure/ mining project/ Urban Water Supply agencies (Tick any one) Jn%@!}’ﬂm
3. Village/ Block/ District/State:  /N.acmada -./.\.Leé/aﬂm Chandgond gl Larigali Pry
4 No. & Date of issuance of NOC: Mends , icbemdura O’?)ﬂ\o& L
5. Date of latest renewal (if any): Ao nleC %““"D
6. Validity of NOC (Years): i
7. Date of site inspection : 2 ‘}D?/QO %}’
8. Monitoring of compliance of conditions laid down in the NOC:
S. No. | Conditions as per NOC Compliance status observed Remarks
1a Quantum of = m3/d Quantum Y- 94 % Meahused %JL%L
ground water ay withdrawn by m°/day D Yye LPS-
withdrawal the firm (Check o Q.;}w; .
through log book) P(,uw)/'h . y
abstraction Sienés L~ i
structure  (TW/ Ror o 2 -
BW/ DW) j/ S
1b No. of ground| DW ----- No. of GW | DW ----- > o1 ny.
water abstraction | TW----- abstraction TW-eee- T —
structures BW----=" structures BW-—-21 B/u) kaffr%qj‘w( ;
M lhodons gy .08 2.
1c Wells fitted All  wells Check at site Yes/ No
with digital to be fitted
water flow with  flow ’\Zb No
meter meters
1d Functional status All flow Are all  flow Yes/ No
of flow meter meters meters in e N r*
should be working condition
functional 2
2a* Quantum of NS Quantum of
Dewatering of dewatering
Groundwater  (In m3/day withdrawn by m3/day (\Irq
case of mine/ the firm (Check
infrastructure log
dewatering book)
projects)
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Conditions as per NOC Compliance status observed Remarks
2b* No. of Mine i No. of Mine pits/
pits/sump/de- sump/ dewatering e f N4 .
watering structure
structure constructed
26% Dewatering All Check at site Yes/ No
structures Dewatering
fitted with structures to
digital water be fitted — — M’Q"
flow meter with  digital
water flow
meters
3 Submission  of GW Whether Yes/ No.
data on GW extraction/ ground  water Month up
extraction/ dewatering extraction/ to N o
dewatering to data to be| dewatering whic
CGWA submitted to | data submitted h data
CGWA to CGWA submitted :
4a No. of P No. of !\L
piezometers to piezometers = 0
be constructed constructed
4b a) No. of a) . a) No. of |a) Attach
piezometers to piezometers photographs
be fitted with fitted with
AWLR/DWLR ) = = AWLR/DWLR | b) N /_\
b) No. of
piezometers to b) No. of
be fitted with piezometers
telemetry fitted with
telemetry
4c Submission of Monthly WL Whether Yes/ No
water level data data to be monthly  water Month/ ND
to CGWA submitted level data Year up to i
submitted to which
Regional Office data
submitted:
5 Monitoring  of GW Whether quality Year up to
GW quality quality to data submitted which data )\)D
be to Regional submitted :
monitored Office
6a No. of wells to be | Both in core| No. of wells| Core: ?\l
monitored around | and buffer | monitored around | Buffer : ‘PF
the mining area zone the industry
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v,

4
'S. No.

Conditions as per NOC

Compliance status observed

Remarks

6b

Submission of
water level data
of core and buffer
zone

Pre- and

post
monsoon
data

Whether water
level data of
wells monitored
submitted to
Regional Office

Yes/ No

No

Alo -

7a

Annual quantum
of water to be
harvested/

recharged (As
per NOC issued
prior to
24.09.2020)

m®/
annum

Quantum of
water
harvesting/
recharge as
implemented by
the firm

m®/annum

NS

7b

No. and type of
recharge
structures
implemented
inside the
premises
(Attach
photographs)

No

Whether
structures
are
maintained

properly

Yes/ No

~Na.

(e

No. and type of
structures
implemented
outside the
premises
(Attach
photographs)

NA

Locations
of
structures

N4

Whether  All
the structures
are

maintained

properly

Yes/ No

N 4

Recycling/
reuse of water

Check at site
the - "STIR/ETE
installed (Attach
photographs)

Yes/ No

—

Na
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ad

9* Water from Activity for which
dewatering in water from
mining/ sl dewatering
infrastructure project is being S '\L&”
projects to be used
put to gainful
use

*Apphca e fQ Mmmg/lnfrastructural dewatering projects only.

FAY y wr“““
> officer frércﬁeﬁ Qﬂﬁﬁltte M\n\;\wf’”?\sw
o nmﬁahopa\ e GOt “S’M
10. Status of Compliance of NOC Conditions: Fully/ Partially/ Non-Compliance ™ “Cv\ [ P

11. Valid reasons for non-compliance, if any :

12. Whether action is to be initiated against the industry? : Yes/No - N-# -
13. Details bf Action Taken at the level of Regional Director :

14. Date of issuing Show Cause Notice:

15. Follow — up actions taken/ recommended, if any:

e

Recommendation of Regional Director : Recommended for renewal (Yes/ No)
31l HAR RRAa/ASHOK KUMAR BISV/?
it RrRews/Regional Director
HRA AWBR/Government of Ind
/e Qifera FFET/ Ministry of Jal She
ool dAeE, o) R 3 ston Fzer
Department of WR, RD & GRR

Name & Signature of Regional Director with stamp: gﬁggﬁﬂgf:ﬁ;ﬁg;ﬁ;w
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\Longitude: 76.519708
|Elevation: 279.48+3 m
Accuracy: 3.9 m

'Time: 02-07-2024 11:40

INote: Bw 1, L &T company i

T S
Latitude: 22.318682
Longitude: 76.518582
Elevation: 278.25+3 m
'Accuracy: 3.8 m
Time: 02-07-2024 11:47
Note: discharge measurem

Discharge Measurement
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